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Supreme Court [23]
Ashok J Thapar HUF v. CIT, (B.V. Nagarathna and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6322

Balesh Kumar Kuraiti v. State of Chhattisgarh, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026
SCC OnLine SC 1688

Bihar Police Building Construction Corpn. (P) Ltd. v. CIT, (B.V. Nagarathna and Pankaj Mithal, JJ.),
2024 SCC OnLine SC 6321

Charan Singh v. Ram Saroop, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC 3726

CIT v. Aditya Eastern (India) (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC
6325

CITv. Ahinsa Vinimay (P) Ltd., (P.S. Narasimha and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
6323

CIT v. Ashish Acharatlal Varaiya, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra,
J1.), 2024 SCC OnLine SC 6320

CIT v. Canara Bank, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC 6326

CIT v. State Bank of Hyderabad, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC OnLine
SC 6329

CIT v. Unitech Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC OnLine SC 6330

Dinesh Kumar v. State of Haryana, (Aravind Kumar and Vipul M. Pancholi, 1J.), 2025 SCC OnLine
SC 3728

Dinesh Kumar v. State of Haryana, (Sudhanshu Dhulia and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
6319

Dinesh Verma v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC 6328

G. Sathyanarayana Bothra v. M.D. Lokeswari, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 1692

HUDCO Ltd. v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC 6327

Income Tax Settlement Commission v. Indusind Bank Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar,
J.), 2024 SCC OnLine SC 6331

Lakshmi Mohan v. Airtech Projects Engineers (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 1691

Manoj v. State of Haryana, (Sudhanshu Dhulia and Aravind Kumar, JJ.), 2025 SCC OnLine SC 3727

Narayani Resources (P) Ltd. v. Essar Power Gujarat Ltd., (N. Kotiswar Singh and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 1689

Neelam Sharma v. Amita Passan, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1690

R.J. Gajendra Kumar v. State of T.N., (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
1693

Radha Madhav Investments (P) Ltd. v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC
OnLine SC 6324

Vyakti Vikas Kendra India v. Manoj Misra, (Satish Chandra Sharma and N. Kotiswar Singh, JJ.),
2026 SCC OnLine SC 1694
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Allahabad High Court [23]

Aarambh Agro Purposes Coop. Society Ltd. v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.),
2026 SCC OnLine All 26481

Amit Kumar Srivastava v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC
OnLine All 26468

Amita Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 26467

Amrish Agarwal v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 26469

Anil Kumar Yadav v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 26475
Arvind Kumar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 26461

Asgar v. State, (Salil Kumar Rai and Padam Narain Mishra, JJ.), 2026 SCC OnLine All 26464

Babu Singh v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
26466

Dinesh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 26463
Kalpana Nigam v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All

26480

Kanpur Development Authority v. Nathu Lal Gupta, (Anil Kumar-X, J.), 2026 SCC OnLine All
26471

Lali v. Union of India, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 26470
Mahendra Kumar v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 SCC OnLine

All 26473
Mohan Lal v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 26482
Munna Lal v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC OnLine All

26478

Ranjeet v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
26462

Sadhna Singh v. Mrityunjay Singh, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
26474

Sandhya Yadav v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 26476
Sant Ram v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 26465

Satendra Siwal v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 26472
SBIv. Meena Singh, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC OnLine All 26477

Star Paper Mills v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 26479

Wonder Enterprises v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 26483

Andhra Pradesh High Court [1]

Wingtech Mobile Communications (India) (P) Ltd. v. Commr. of State Tax, (R. Raghunandan Rao
and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP 2995
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Bombay High Court [36]
Amol v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9552
Anil v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9550

Bhavesh Suresh Kataria v. Kataria Insurance Brokers (P) Ltd., (Somasekhar Sundaresan, J.), 2026
SCC OnLine Bom 9543

Bhavika v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9549

Dnyaneshwar Jagannath Mogal v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom
9537

Ganesh Bhiwa v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9536

Goa Chess Assn. v. Inspector General of Societies, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine
Bom 9560

Hazel Mercantile Ltd. v. Insolvency & Bankruptcy Board of India, (Manish Pitale and Shreeram V.
Shirsat, JJ.), 2026 SCC OnLine Bom 9559

Jalgaon Peoples Coop. Bank Ltd. v. Om Sai Extrusions (P) Ltd., (Siddheshwar S. Thombre, J.),
2026 SCC OnLine Bom 9569

Jhang Union International LLC FZ v. LPG Amir Gas IMO No. 9167409, (Abhay Ahuja, J.), 2026
SCC OnLine Bom 9542

Keshav v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9551
Magna Graphics (India) Ltd. v. CIT, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC OnLine Bom 9563
Mega Star Wood (P) Ltd. v. Wood Products, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 9561

N.S.J.L. Nidhi Ltd. v. Ministry of Corporate Affair, (Somasekhar Sundaresan, J.), 2026 SCC OnLine
Bom 9566

Narayani Resources (P) Ltd. v. Tata International Ltd., (Somasekhar Sundaresan, J.), 2026 SCC
OnLine Bom 9554

Ncdex E Markets Ltd. v. Union of India, (R.1. Chagla and Advait M. Sethna, JJ.), 2026 SCC OnLine
Bom 9564

Rajkumar v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9547
Ram v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9548

Ranju Madhukar Ambade v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom
9546

Ravijyot Finance and Leasing (P) Ltd. v. Unity Small Finance Bank Ltd., (Manish Pitale and
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 9570

Rupesh R Gaonkar v. State of Goa, (M.S. Karnik and Bharat P. Deshpande, JJ.), 2023 SCC OnLine
Bom 3417

Sandesh Vikram Hange v. Sanket Vikram Hange, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom
9556

SEBI v. Yogesh Babulal Mehta, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine
Bom 9557

Shree Govind Traders v. Commr. of State Tax, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine
Bom 9567

Sivana Realty (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine
Bom 9565
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Srivatsa Encivil (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine
Bom 9568

State of Maharashtra v. Dattatraya, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9545
State of Maharashtra v. Dipak, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9544

Sunilkumar v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 9558

Suresh J. Pimparkar v. Charkop Om Gayatri Coop. Housing Society Ltd., (Somasekhar Sundaresan,
J.), 2026 SCC OnLine Bom 9540

Suresh v. Angesh, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 9541
Tilak Goinath Bhos v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9538

Topworth Infra (P) Ltd. v. Orient Builders, (Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom
9562

Tufail v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 9553

Union of India v. Sunil Hi Tech Engineers Ltd., (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2026 SCC
OnLine Bom 9539

Vaijanath Venkatrao Jadhav v. Subhash Ramrao Jadhav, (S.G. Chapalgaonkar, J.), 2026 SCC
OnLine Bom 9555

Calcutta High Court [20]
Abdul Rahman, In re, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 11979
Abhijit Sarkar, In re, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 11978
Amarendra Narayan Halder v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11985
Chaitanya Kumar Mandal v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11987
Debasis Guha Majumder v. State of W.B., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 11989

Dipankar Biswas v. Arundhati Biswas, (Sabyasachi Bhattacharyya and Sandip Kumar De, 1J.), 2026
SCC OnLine Cal 11981

Dipnarayan Sardar v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11986

Eastern India Educational Institution v. Birla Corpn. Ltd., (Chitta Ranjan Dash and Partha Sarathi
Sen, JI.), 2022 SCC OnlLine Cal 4795

Hanif Sekh v. State of W.B., (Tapabrata Chakraborty, Acting C.J. and Atarup Banerjee, J.), 2026 SCC
OnLine Cal 11983

Jalal Hossain v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11988

Murtuja Ali v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11990

Nirapada Maity v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11984

Niyati Samanta v. Shibani Mullick, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 11976
Priyangshu Mukherjee v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 11991

Punalur Paper Mills Ltd. v. Lindsay Towers (P) Ltd., (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 11980

Ruksana Bibi, In re, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 11977
Sangeeta Chakraborty v. Rajesh Sharma, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 11974
Sonu Kumar Thakur v. Enforcement Directorate, (Jay Sengupta, J.), 2026 SCC OnLine Cal 11975
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